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cu • XT No. 65/2009
Hon ble Shri Navnect Kumar Member r.Tl
Hon’ble Ms. .Tayati Chandra. Member (A)

Shri Gajendra Yadav holding brief for Shri S. P. Singh . 
learned counsel for the applicant submits that he does not want 
to p ress  the p resent O.A.. Shri P. Singh is present On beha lf

h i . f ? “S, ' S' " gh holding 
b r ie f  for S h n  U. N. M ishra, learned counsel for the respondent
Nos. 2 to 4 IS present.

A s subm itted  by the learned counsel for the applicant,  the 
U.A. IS dism issed  as  not pressed. N o  o rder  as to costs.


